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Meeting number:
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2641 959 3252

NOTE

Free wifi/internet facility shall be provided to Counsels, Assessee-in-person & Departmental Representative within
the ITAT premises. The ID & Password to connect with internet and Wi-Fi will be displayed in the Court Room.
In case any difficulty, Sh.Rajeev Kumar, OS (8957403814 / 0532-2407772) & Bench Clerk may be contacted.

() 05322407772

Resource Person Bar Members/Counsels/Assessee-in-person/D.R.’s may contact Sh.Rajeev Kumar, OS (8957403814 / 0532-2407772)
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(Mo:,) 2leey :;37'4038‘4 to get assistance & guidance to participate In Virtual/Hybrid hearing. (Email: allahabad,bench@itat‘nic‘ln)
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